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IN THE MATTER OF: 

 

Vadthyavath Munya, 

Telangana and Anr.       Applicant(s) 

 

-vs- 

 

The District Collector & District Magistrate, 

Telangana and Ors.       Respondent(s) 

 

 

REPORT OF THE STATE ENVIRONMENT IMPACT ASSESSMENT 

AUTHORITY (R3) 
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1. Report of the State Environment Impact Assessment 

Authority (SEIAA), Telangana dated 03.06.2025 

(Respondent No. 3). 

1-2 

2. Annexure-I – Minutes of the SEAC Meeting held on 

12.11.2022. 

3 

3. Annexure-II – Minutes of the SEAC Meeting held on 

03.01.2023. 

4 

4. Annexure-III – Amendment to additional guidelines for 
processing mining projects by the State Environment 

Impact Assessment Authority (SEIAA) and State Level 
Expert Appraisal Committee (SEAC), Telangana dated 

11.06.2020. 

5 

5. Annexure-IV – Environmental Clearance Order dated 
17.02.2023 issued by the State Environment Impact 

Assessment Authority (SEIAA), Ministry of Environment, 
Forest and Climate Change (MoEF&CC), Telangana to M/s. 

Sri Sai Mines & Minerals (4.047 Ha, Mining of Quartz & 
Feldspar), Sy.No.76, Chedurpally (V), Veldanda (M), 

Nagarkurnool District (Respondent No. 6). 

6-18 



6. Annexure-V – G.O.Ms. No.8, Monitoring the 
Environmental Clearances issued to the projects by the 

State Environmental Impact Assessment Authorities 
(SEIAAs) & District Environmental Impact Assessment 

Authorities (DEIAAs), Telangana dated 08.02.2018. 

19-21 

 

THROUGH 

 

 

Place: Hyderabad 

Date: 04.06.2025                                                               

          
Counsel for the 3rd Respodnent 
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